IN THE NATIONAL COMPANY LAW TRIBUNAL
CUTTACK BENCH
IA (IB) (Plan) No. 1/CB/2026
IN
CP (IB) No. 41/CB/2023

(An Application filed under Section 30(6) read with section 31 (1) of the

Insolvency and Bankruptcy Code, 2016 read with Regulation 39(4) of

the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

In the matter of:
PUNJAB NATIONAL BANK

.... Financial Creditor
Vs
GOYAL ENERGY AND STEEL LIMITED

.... Corporate Debtor

And
In the matter of:
ASHISH ARJUNKUMAR RATHI
RESOLUTION PROFESSIONAL OF
GOYAL ENERGY AND STEEL LIMITED
Registration No. IBBI/IPA-001/1P-P00734/2017-20 18/11232,
having address at: Office No. 508, Mahavir Icon Plot No. 89,
Sector-15, CBD Belapur, Navi Mumbai,
Maharastra-400614

...... Applicant
Date of Pronouncement: 22.05.2026

CoraM: CHEEKATI RADHA KRISHNA, MEMBER (JUDICIAL)
BANWARI LAL MEENA, MEMBER (TECHNICAL)

APPEARANCE:
FOR APPLICANT: Subham Agarwal, Advocate
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